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THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMARA-
MANGALAM): It is the view of the
Government that the provision that exists
in the Coking Coal Nationalisation Act is
not adequate. Therefore, we intend to
introduce an amendment to that Act
which will enable us to take more effec-
tive action to ensure that the amount of
compensation deposited will be debited to
the amount that is due under the Provi-
dent Fund Act. A similar provision will
paturally be introduced in the nom-coking
coal nationalisatin Bill when it is intro-
duced.
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SHRI SUBODH HANSDA: 1 have
already replied that regarding the coling
coal, the arrcars are Rs, 11.76 crores.

SHRI R. N. SHARMA:" That is
correct. Il is the total arrears

not

SHRI SUBODH HANSDA: That is the
total,

SHRI R N, SHARMA: 1 want the

figure for the coking coal mines.

SHRI S. MOHAN KUMARAMAN-
GALAM: The arrears, go far as the cok-
ing coal mines are concerned, on the 30th
September, 1972, are Rs. 2.85 crores.

SHRI R, N. SHARMA: What about
introducing that Bill? He has not intro-
duced it so far.
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Production of Jeeps and Trucks by new
Automoblle Fuctory, Jubalpur

*866. SHRI SHASHI BHUSHAN: Will
the Ministey of DEFENCE be pleased to
state:
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(a) whether there was a plan to manu~
facture jeeps and trucks for use of the
Defence forces in  the new Automobile
Factory set up at Jabalpur;

(b) whcther the biggest shed in Asia
was constructed there;

(c) if so, when and the expenditurc
so far incurred on the establishment of
the factory; and

(d) the daie from which the factory
is hkely to go into the production and
the number of jeeps and trucks likely to
be produced there annually along with
theiy makes and horse power capacity?

THE MINISTER OF STATE (DE-
FENCE 'PRODUCTION) IN THE Ml
NISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA): (a) The Vehicle
Factory af Jabalpur 1s already producing
Nissan Petrol jeeps, Nissan 1 Ton Carner
and Shaktiman 3 Ton trucks.

(b) The area of the biggest shed in
the Factory is 51,527 «q. metres. 1t is
however not Anown whether this is the
biggest shed in Asia,

(¢) So fur Rs. 46 84 crores has been
sanctioned for the establsshment of this
Factory.

(d) The Tactory commenced produc-
tion of Shaktiman vehicle in July 1969
and Nissan vehicles durmg 1970-71. 45
per cent of the rated capacity has been
achieved so far and full capacity will be
reached by 1976-77. The rated horse
power of a Shaktiman vehicle is 110 and
that of Nissan vehicles is 140,
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SHRI VISHWANATH

whethes this factory
such jeeps?

APRIL 26, 1973

PRATAP
SINGH: 1 would lihe to know from the
hon, Mmuster that whether 1n view of the
fact the army 13 m dire need of amphi-
bious jeeps for ciossing water obstacles,
will be producing
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SHRI VIDYA CHARAN SHUKLA:

So far no such plsn has been drawn up
by us.
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SHRI VASANT SATHE: Sir, I would
liks 1o know from the hon. Mitister as
to when, in view of the need to make
our army miwe mobfie ds is done in any
other country-—f thiak that Israel has
achieved some success—do you hape {0
convert our infantry which was originally
knowri as cavalry into a mobile umit com-
pletely having got sufficient number of
jeeps?

MR. SPEAKER: The question here is
for manufacture.

SHRI VASANT SATHE: Manufacture
for what? 1 am not talking of policy. I
am asking him the objective of the manu-
factme., Your cost of production of jeej .
1s less costly as  compated to the ex-fac-
tory price of jeeps of Mahindra and
Mahindra,

SHRI VIDYA CHARAN SHUKLA:
According to the requirements of the
Armed Forces, we shall try to meet their
requiremeats.  About the mobility, jeep
is only a part of it. And there are seve-
ral other things that are required to make
them as mobile as would be necessary
We are making efforts in that direction
also.

As far a5 comparison of our cost of
jeeps and the cost of jeeps manufactured
by the private concern i1s concerned 1
do not  bhave the fipures., 1f the hon
Member is pleased to put another ques-
sion, 1 shall give him the requisite infor-
mation

Application of Pay Commission Report to
E. P F. Organisation

*867. SHRI R. P. YADAV: Will the
Minister of LABOUR AND REHABILI-
TATION be pleased to state-

(a) whether the report of the Pay
Commission has been applied in the
Employees’ Provident Fund Organisation;

{b) whether the Officers and staff have
been placed in the vatious grades; and

(¢) whether the Central Provident Fund
Commissioner has also opened a special
emergeéncy cell to get things finalised and
given offect to like the Finance Ministry?
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THE DERUTY MINISTER IN THE
MINISTRY LABOUR AND RE-
HABILITATION (SHRI G. VENKAT-
SWAMY): (a) to (c). A propesal to set
up a8 Committee for examining how the
recommendations of the Third Pay Com-
mission may be applied to the employees
of the Employees’ Provident Fund Orga-
nisation is under consideration. The
matter is to come up before the Central
Board of Trustees at its Meeting (0 be
held on the 5th May, 1973,

SHRI R. P. YADAV: The then Labour
Minister had said in this House on the
{8th May, 1972  that better scales for
EPF Organisation employees will be con-
sidered after the receipt of the Thiid Pay
Commission report in consultation  with
the employees’ federation May 1 koow
what 13 proposed to be done in this direc-
tion and whether it is also a fact that not
even g single copy of the Pay Commis-
sion’s report has been received by the
EPF  Organisation so far? If so, what
efforts have been made by the Labour
Ministiy in this direction?

THE MINISTFR OF LABOUR AND
REHABILITATION (SHRI! RAGHU-
NATHA REDDY): I presume after the
committee is sel up by the Proviient
Fund Organivation «ll the concerned par-
ties will be heard and there will be pro-
per consultation. About copies, T presum.:
they are under print. Even our Mimwstiy
has got only one copy now.

SHRI R. P YADAV: The whole stut:
of affairs in the Regional Office, Patna, is
mn a mess and very unsatisfactory. The
same Head Clerk in the Fnforcemant
Branch., FEstahlishment is dontinuing for
several yeurs. They have developed sclf-
interest  Medical and TA bills are not
passed for several years and there is de-
falcation in the accounts branch, Will the
Government take note of it and do some-
thing?

SHRI RAGHUNATHA REDDY: n
respect of certain matters, CBI investiga-
tions are going on. Mr. Ramavatar Shas-
tri also has raised this question. I said,
the Chief Provident Fund Commissioner
is immediately being asked to go into this
matter., -





